CENTRAL INFORMATION COMMISSION

Room No. 308, B-Wing, August Kranti Bhawan, Bhikaji Cama Place, New Delhi-110066

File No. CIC/PB/C/2009/000979/LS

Complainant : Shri Satya Narayan Singh

Public Authority : Food Corporation of India, Betia (Bihar)
(through Shri Madhusudan Singh, Manager (Quality
Control))

Date of Hearing : 29.6.2009

Date of Decision ; 29.6.2009

Facts

By his letter dated 10.9.2008, the complainant had requested for information
regarding purchase of wheat and rice etc. by FCI, Betia, through the Cooperative
Societies etc. As he was not provided the requisite information, he has filed the
present complaint before the Commission.

2. The matter was initially fixed for hearing on 14.4.2009 but the parties did not
appear. The same story was repeated on 22.5.2009. However, in the hearing was
held today dated 29.6.2009, the complainant is not present but the FCI officer named
above is present. He produces a copy of the letter dated 1.5.2009 of the complainant
wherein the latter has requested for dismissal of his complaint.

DECISION
3. In view of the above, the complaint is dismissed.
Sd/-
(M.L. Sharma)
Central Information Commissioner

Authenticated true copy. Additional copies of orders shall be supplied against
application and payment of the charges, prescribed under the Act, to the CPIO of this
Commission.

(K.L. Das)
Assistant Registrar

Addresses of parties :-

1. Shri Madhusudan Singh, 2. Shri Satya Narayan Singh
Manager (Quality Control), Juda Pakri, Bhairoganj,
Food Corporation of India West Champaran, Bihar

FCI Betiah Industrial Area,
Betiah, West Champaran (Bihar)



